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FOURTEENTH IGBRALA LEG‘SL&TNE ASSEMBI.Y
TWENTY SECONB SESSION

BULLETIN PART-I
JANUARY 10, 2021
No.929 . s : .
A list of Official Legislative Business, in the order of proirity, to be
transacted during the Twenty Second Session of the Fourreenth Kerala

lamdamhuembly,ﬁnnsﬂ:edbyﬂxeuwneparmmt,hmmoduwdbebw
formfmatimof the Members .'

I | nm.smmmonnmms

1 mkaalaCo-apmnveSouuiea(Amendment)BﬂLMI

(Ordinaniée No.58 of 2020)

2 TheKﬁalaFncalRﬁponm‘bﬂty(Amendment)BﬂLMI

(Ordinance No.43 of 2020, Ordinance No.51 of 2020)

3 ‘IheSmeNaraynnagurquenUnivenityBﬂLZOZI

(Ordinance No. 45 of 2020)

4 |The. Kerala University of Digital . Sciences, Inmtiun and

Technology Bill, 2021 (Ordinance No. 550f2020) o

5. Thexmiasatecoodsmdsmraxmmendmem ) Bill, 2021

___|(Ordinance No.46 of 2020, Ordinance No.49 of 2020) .

Gmxudamsamandmbﬁcﬂukhﬁmefgmcy(s'pﬁedﬂ

Provigions) Bill, 2021 (Ordinance No.47 of 2020)

7 mxmhsenﬁsasfu(mmﬂn)mmuom

: No.48 of 2020)

- 8 'I'heKeralaF:shAucti Mnﬂeungandmmmmnceofouaﬂty
5 BﬂLMl(O:dinanneNo“onOZO) T ' .

9 |The Kerala Provisional Collection of,Reve.nues'(Amendment) Bill,

2021 (Ordinance No.50 of 2020)

10 |The Kerala Public Service Commission (Addmnal functions as

mpemtheservmundu:heWerd) Bili, 2021 (Ordinance |
No.52 of 2020)

11 'I‘heKemlaDemwomReu-tﬂuntoard (Ammdmmlkm,zozo
(OrdmanneNosaofzozo)




12

ThePaymmtofSalmmdAﬂawmm(Amendmm)Bﬂl,zon
(Ordinance No.54 of 2020)

The Kerala Education (Amendment) Bill, 2020
(Ordinance No.56 of 2020)

14

The Kerala Epidemic Diseases Bill, 2021 (Ordinance No.57 of 2020)

15

| The Kerala Private Forests (Vesting and Assignment) Bill, 2021

(Ordinance No.59 of 2020)

16

The Kerala Small Plantation Workers' Welfate Fund (Amendment) Bill,
2021 (Ordinance No.60 of 2020)

17

The Kerala Jewellery Workers' WdfareFund(Amendmem)Bill 2021
(Ordinance No.61 of 2020)

18

The Kerala Agricultural Workers' (Amendment) B:l1,2021 (Ordinance No.62
of 2020)

The Kerala Municipality (Second Mdmmb Bill 2021 (Ordmance
No.63 of 2020, Ordinance No.77 of 2020)

The Kerala Minerals (Vesung of Rights) Bill, .2021 (Ordinance No64 of
2020) '

The Kerala Bamboo, Kamwalhandl’andamus Leaf Workers' Welfare Fiind
(Amendment) Bill, 2021 (Ordinance No.65 of 2020)

The Kerala Tailoring Workers' Welfare Fund (Amanrlment) Bill, 2021
(Ordinance No.66 of 2020)

The Kerala Labour Welfare Fund (Amendment) Bi, 2021 (Ordinance|
No.67 of 2020)

{The Kerala Panchayat Raj (SecondAmendment) Bill, 2021 (Ordinance

No.68 of 2020, Ordinance No.78 of 2020)

The Kerala Marine Fishing Regulation (Amendment) Bill, 2021 (Ord.inance
No.71 of 2020)

The University Laws (Amendment) Bill, 2021 (Ordmam:e No.72 of 2020)

The Kerala Micro Small and Meadium Enterprises Pacilitation (Amendment)
Bill, 2021 (Ordinance No.73 of 2020)

| The Kerala Headload Workers (Amendment) Bill, 2021 (Ordinanoe No74

of 2020)

The Kerala Shops and Commercxal Estabhshments (Amendment) Bill,
- 2021 (Ordinance No.75 of 2020)

The Kerala Clinical Establishments (ﬁeglsn‘auon and chulmion)

" | Amendment Bill, 2021 (Ordinance No.76 of 2020)

31

The Kerala Inland Fisheries ‘and. Aquaculture (Amendment) Bill, 2021

(Ordinance No.81 of 2020)
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I BILLS PUBLISHED
- BUT NOT INTRODUCED

mxﬂnhmcumtwm Scribes' andSmpVendm's'WdfareFund
(Amﬂmem)Biﬂ,ZOlg(BﬂlNom)

TheKem!nAgdqﬂttu‘allmumeTax(Repeal)Biﬂ,ZOl9(BiﬂN0236)

The Kerala Repealing and Saving Bill, 2016 (Bill No.34)

lhe!(enlaGwanmmLandAss;gnmm(Amendman)Biﬂ,zom

(Bill no. 36)

'lheThimppuvaayment(AboliﬂonJAmmdmentBﬂl,zmsmﬂl

No.37)

The Kerala Public Service Commission (Additional Functions as respects
mommmcm)mmmzowmmmas)

MSumdamahLmdsNesdnsandEnﬁ‘mchhmt)Amdmem

Bill, 2017 (Bill No.51)

The Kerala Industrial Establishments -(National and Festival- Hoh'days)
Amendment Bill, 2017 (Bill No.52)

MMMMWWM)MMt ‘

10

Bm,2017[Bi!lN068)

11

The Code oquminal Pmeedure (Seoond Kcnla Amdm&u}mll 2017
(Bill No.84)

12

The Kerala Women's Commission (Amendment) Bill, 2017( Bill No.85)

13

mm«wm&mmm)mms
(Bill No.8S)

14

_'MWWMW}MMIBMNGIOG}

15

mﬁmployeu-cmmﬁmmmhm)mn,zma

| (Bill No.133) -

16

{The Kerala Lok Ayukta CAmendment)Bﬁl,ZOlﬂ(BiﬂNolSé)

17

mmmpsmdcmmmmmwm ! Welfare Fund
(Amendment) Bill 2018 ( Bill No.167) .

18

'thaymmtcfSahriesandAﬂWam (Semndkmnﬂmema'm_ZOla

| (Bill No.174)




The Kerala landrummdmm) Bill, 2019(8ill No.177) -

The Criminal Law (Kerala Amendment) Bill, 2019(Bill No.182)

Travancore -Cochin Medical Council) Bill, 2019 (Bill No.186)

_ | The Kerala Plantation Tax (Repealing) Bill, 2019 (Bill No.187)

" The Non resident Indians’ (Keralites) Commission Amendment Bill, 2019

{(Bill No.206)

‘meumayoofnmmmmmmdmm)sm,zo17mmNozon

The Kerala High Court Services Determination of Retirement Age
(Amendment) Bill, 2019.(Bill No.208) '

TheKeralaDevmomTﬁblmalBﬂl, 2019 (8ill No.210)

The Motor'!‘rampotthrkefs Payment of Fair Wages (Amndmmt) Bili,
2019, (Bill N0.211) *

The Kerala Advocates’' Welfare Fund (Amendment) Bill, 2019
(Bill No.212) (Comipiling Bill Nos.69 of 2017 and 158 of 2018)

" | The Kerala Forest (Amendment) Bill, 2019 (Bill No.235)

The Kerala Coir workers Welfare Fund (Amendment); Bill (Bill No. 240)

'l‘heKnalnToddyWodeuWelfamPund (Amendment) Bill, 2020
(Bill No.241) -

'I'hel(malaDevaswnmRecnﬂunentBoard (Amendmcnt) Bill 2020 (Bill
No.271)

mmm&mmandlleguhﬂonofnemovalof&nd
(Amendment) Bill, 2020 -(Bill No.253)

mxerahmnmaumdPaddyhnddeedand(Amdmm)Bﬂl
2020 (Bill No.264) -

The Kerala Motor Transport Workers' WelfamFund(Amendment) Bill

12020 (Bill No.262)

The Kersla Public Service Commission (Additional Functions as respects
cermnCorporﬁtbmandCompanies)SecundAmenﬂmentBﬂl,mzo(Bﬂl
No.270)

37

’I'heKen]aAdvomm‘ClerkSWdfareFund(Amendmmt)Bile (Bill
No.237) (Compiling Bill Nos.132 of 2018, 152 of 2018, 183 of 2019)

The Kerala Private Forests (Vesting and Assignment) (Amendment) Bill,
2020 (Bill No.250)

39
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The Kerala Public Service Commission (Additional Functions as Respects
CemmCorporamnsAndCommmes)AmmdmtBﬂl(ninNozéS)
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Biil; 2018 (Bill No.154)

42

43

'Ihel(eralaEdumt:on(Amendmem)Bﬂl,momﬂlNo.z?z)

44 mmmmc@m@wmam
d:eServicesUndermeKeralaStateBmdivetxityBoard)Bﬂl,zom (Bill
No.273) ‘ _

v BILLSTOBEFUELISHED
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MKzralaFishAucuonmg,MarkeungandMainteuameonualityBiﬂ, _
2021 : .

The Sree Narayanaguru Open University Bill, 2021

mxmhbmsmmdhlbﬁc}hﬂm&wgmy(smmn)
Bill, 2021

The Kerala General Sales Tax (Ammdment)nill,zozl

The Kerala State Goods and Services Tax (Amendment) Bill, 2021

TheKerahProvmalCoﬂecﬁonofRevenm(Amendm]BﬂLzozl

Thel(enln?ublicServmeComnmon(Additomlﬁmcuonsasrespem
the services under the Wagqf Board) Bill, 202

IhePaymmtofSalumandememmt)BiH,MI

TheKerahUnivers:tyothgimlSdmees,lnmvaﬂonandTechnology
Bill, 2021 ’

11

The Kerala Epidemic Diseases Bill, 2021

12

Thel(eralaCo—opgrauveSodenes(Amendment)Bﬂl,zom

13

The Kerala Private Forests (Vmungandmsignment)nill,zozl

14

'I‘heKeraIaSmal]PlanmuonWorlms WleareFund(Ameudment)Bill,
2021

15

TheKemlaJewelle:yWorkers’WelfamFund(Amendmm)Bﬂ!,zozl

16

The Kerala Agricultural Workers' (Amendment) Bill, 2021

17

The Kerala Municipality (Second Amendment), Bill, 2021

18

'l‘l'meKeralaNﬁnerals(Vesungofoghts)Bill,zozl

19

The Kerala Bamboo, Knttwalhand?andamuslcafWorkers Weifare

-{Fund (Amendment} Bill, 2021




Ve

The Kerala Talloring Wotkers' Welfare Pund (Amendment) Bill, 2021

" The Kerala Labour Welfare Fund (Amendment) Bill, 2021

The Kerala Panchayat Rej (Second Amendment) Bifl, 2021

- Thexeralamdnemhmmﬁonmmendmem)nﬂl,zon

_Thc University Laws (Amendment) Bill, 2021

TheKemlaMiuoSmallmd_MediumEneupﬂsesFadlitaﬁm'

' (Amendment) Bill, 2021

The Kerala Headload Workers (Amendment) Bill, 2021

ulw| wles|s|m)s

The Kerala Shops and Commercial ~Establishments (Amendment)
Bill, 2021

B

mKﬁaladinmlEsmblishmems(negismmandReguhﬂm)

| Amendment Bill, 2021

2

‘ mxuulamhnthhewanquuamlture(Amxhnmt)BﬂLzom

§.v. UNNIKRISHNAN NAIR,




